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NOTICE

1. One staff member of NCLT Chandigarh Bench has been tested positive for COVID-
19 and another staff member is suffering from high grade fever.

2. Inview of above NCLT Chandigarh Registry will remain closed till 25.9.2020.
3. Virtual Hearing of Cases will continue as usual.

4. This issues with the approval of Hon’ble Acting President, NCLT.

(ShivM

Registrar, NCLT
Copy to:-

1. P.S.to Hon’ble President, National Company Law Tribunal, New Delhi.

2. Hon’ble Members, National Company Law Tribunal.

3. Officers of National Company Law Tribunal, Principal Bench, New Delhi/Kolkata/Mumbai/
c henpai/Ahmedabad/Allahabad/Bengaluru/Chandigarh/Guwahati/Hyderabad/Jaipur/
Cuttack /Kochi/Amaravati.

4. PS to Joint Secretary, (Sh. Gyaneshwar Kumar Singh) Ministry of Corporate Affairs, New
Delhi.

5. NCLT web site/ Notice Board.



